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~ of RaIlway 0fIlI:en 

1100. SJu:oi Ram Itriahaa: Win the 
Minister of RaIlwa)'ll be pleased to 
state: 

(a) the important subjects consider-
ed a: the four day Conference of 
Jlatlway -Officers a: Delhi during tlle 
last week of August, 1956, to chalk 
out plan to cope with extra Rail-
traffic; 

(b) the important decisions taken; 
and 

(c) the action taken SO far to im-
plement these decisions? 

The Deputy ~ of Rail.ay_ 
a~ TraDllport (Slui Alqe88D~1 (a) 
It 18 presumed that the Member 1S re-
ferring to the meeting with the Opera:ing 
Heads of Railways held in the Railway 
Baud's Office in August, 1956. At this 
meeting the different aspects of Opera1 ing 
dliciency on the Indian Railways was 
considered in detail, in the light of results 
!,chieved and further steps necessary to 
1mprove the transport capacity with a 
view to bridging the gap between demand 
and availability of transport, were formu-
lated. 

(b) and (c). (i) Loading targets for the 
ensuing busy season were fixed 
at 20 per cent over the loading 
during the previous season. 

(ii) Operating performance was re-
viewed and revised targets were 
fixed for wagon miles per wagon 
day, engine miles per engine day 
and other important operating 
statistics. 

(iii) Quotas for movement tJia im-
portant junctions and tranship-
ment points were increased to 
!Deet the _ anticipated increase 
In traffic. 

(iv) Detention to wagons in Mar-
shalling Yards to be reduced 
drastically. 

(v) Reduction in the free time of 
wagons from 6 hours to S 
hours. 

(vi) Special drives to be initiated for 
improving punctuality of Mail, 
Express and passenger trains. 

Every endeavour is being made to imple-
ment the various targets fixed for impro-
ving operating efficiency. 

KUuUa Port 

nOl. Shrl Ram Jtrisbaa : Will the 
Minister of TrllJlSPC)l't bl: pleased to 
state: 

(a) the progress made 10 far iJ the 
constrUction and development of 
Kandla port; and 

(b) doe .mount spent on the project 
f-.? 

TIle Deputy MIaIdu· ofRallWQS 
aad Trtmaport (Shrl Alq_): 
(a) A statement ia laid on the Table 
Of the House [See Appendix V, anneztare 
No. 571. 

(b) The total estimated coat of the 
project is Rs. 14 -IS croreL OUt of this. 
an amount ofRs. 10'07 crores has been 
spent 80 far. 

0ctI0l Po.t at Dalmia Dadri. 

:no:&. Slui Ram Krlsluml Will· the 
Minister of RailwIqoa be pleased t.,. 
state: 

(a) whether any applica1lion hu 
been received from the municipal 
Cpnunittee Charkhi Dadri for permis-
sion to establish one octroi post on the 
Railway premises and requesting that 
no goods should be delivered 
without payment of octroi; and 

(b) if BO, the action taken thereoo,) 

The Dcpaty MiDister of Rallway .. 
aadT ...... port(ShriAlage.aa):(a) Yes. 

(b) The permission as asked for ~ 
. not been given pending the general exami-

nation of the questioD; meanwhile, per-
mi .. ion has been given to authorised staff 
of the municipal committee to extract 
wha:ever information they require from. 
Italion records BO long as this can be done 
without incoDvenience to railway work. 
and without removing the records from the-
station premises. 

Laboar UDion. 

1103. ThaJ<ar Jagal Kishore SiDha= 
Will the Minister of Rallwa)'ll be: 
pleased to state: 

(a) whether it is a fact that privi-
leges of the recognised labour unions 
have . been curtailed or are being 
denied in connection with the holding. 
of meetings in the railway premises. 
and distribution of leallets and exhi-
bition of notices issued by the Union~ 
in the railway premises; 

(b) whether any protest has been 
lodged by the labour unions against 
such· curtailment of treir privileges;_ 
and 

(c) if '·0. whether Government i .. 
going to restore the priviUeges so far 
enjoyed by them? 

The Depaty MiDister of RaIl.a.,. 
aad TrBD8~ (Shri Ala ... aa): ,(a) 
Certain facihties are granted to recogmsed 
unions by Government. None of thes~ 
have either been curtailed or denied. 




